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AUDITED FINANCIAL RESULTS FOR THE PERIOD ENDED ON 31.03.2022
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REVENUE ACCOUNT
(Amount in Rs. Lakhs)

Particulars Fire Marine Miscellaneous Total 

For the

period ended

on 31.03.2022

(Audited)

For the

Period ended

on 31.03.2021

(Audited)

For the

period ended

on 31.03.2022

(Audited)

For the

Period ended

on 31.03.2021

(Audited)

For the

period ended

on 31.03.2022

(Audited)

For the

Period ended

on 31.03.2021

(Audited)

For the

period ended

on 31.03.2022

(Audited)

For the

Period ended

on 31.03.2021

(Audited)

Premiums Earned (Net) 92938.93 78199.61 14056.19 12854.21 1125271.67 1033094.50 1232266.79 1124148.32

Profit/Loss on sale/redemption of

Investments 5531.02 7476.84 898.34 1259.91 75941.76 96347.27 82371.12 105084.02

Interest, Dividend & Rent – Gross 11795.18 11901.77 1915.76 2005.55 161949.58 153367.31 175660.52 167274.63

Other 

(a) Contribution from the

Shareholders' Account

(i) Towards Excess Expenses of

Management

0.00 0.00 0.00 0.00 874.19 36053.59 874.19 36053.59

TOTAL (A) 110265.13 97578.22 16870.29 16119.67 1364037.20 1318862.67 1491172.62 1432560.56

Claims Incurred (Net) 82160.25 55764.94 13192.00 9543.90 1188780.66 904082.12 1284132.91 969390.96

Commission 10222.54 10782.67 1045.90 1536.47 71911.06 84424.07 83179.50 96743.21

Operating Expenses related to

Insurance Business 21516.72 23006.48 2346.44 2595.78 256652.99 317860.56 280516.15 343462.82

Premium Deficiency

Other:

a. Exchange Loss 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

b.  Provision for diminution in the

value of Investments,  amortisation

of Premium on investments, and

amount written off in respect of

depreciated investments 361.83 483.41 58.77 81.46 4968.04 6229.33 5388.64 6794.20

TOTAL (B) 114261.34 90037.5 16643.11 13757.61 1522312.75 1312596.08 1653217.2 1416391.19

Operating Profit / Loss C = (A-B) -3996.21 7540.72 227.18 2362.06 -158275.55 6266.59 -162044.58 16169.37

APPROPRIATIONS

Transfer to Shareholders' Account -3996.21 7540.72 227.18 2362.06 -158275.55 6266.59 -162044.58 16169.37

Transfer to Catastrophe Reserve 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Transfer to Other Reserves (to be

specified) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

TOTAL ( C ) -3996.21 7540.72 227.18 2362.06 -158275.55 6266.59 -162044.58 16169.37

BALANCE SHEET

Particulars
Schedule Ref.

Form No.
AS AT 31-03-2022

(Audited)
AS AT 31-03-2021

(Audited)

SOURCES OF FUNDS

SHARE CAPITAL NL-8 937500.00 567500.00

SHARE APPLICATION MONEY PENDING ALLOTMENT

RESERVES AND SURPLUS NL-10 1530.03 1564.56

FAIR VALUE CHANGE ACCOUNT

-SHAREHOLDERS FUNDS 25585.05 4071.14

-POLICYHOLDERS FUNDS 243653.93 174793.86

BORROWINGS NL-11 89500.00 89500.00

TOTAL 1297769.01 837429.56

APPLICATION OF FUNDS

INVESTMENTS - SHAREHOLDERS NL-12 317304.47 67605.86

INVESTMENTS - POLICYHOLDERS NL-12A 3021783.22 2860366.48

LOANS NL-13 3261.33 3478.81

FIXED ASSETS NL-14 54955.28 50911.77

DEFERRED TAX ASSET 0.00 0.00

CURRENT ASSETS

Cash and Bank Balances NL-15 68814.22 63292.49

Advances and Other Assets NL-16 583187.39 737389.26

Sub Total (A) 652001.61 800681.75

DEFERRED TAX LIABILITY

CURRENT LIABILITIES NL-17 2741009.50 2768981.20

PROVISIONS NL-18 672925.95 686720.54

Sub Total (B) 3413935.45 3455701.74

NET CURRENT ASSETS (C) = (A-B) -2761933.84 -2655019.99

MISCELLANEOUS EXPENDITURE (to the extent not written off or adjusted) NL-19 31552.32 47328.48

DEBIT BALANCE IN PROFIT AND LOSS ACCOUNT 630846.24 462758.15

TOTAL 1297769.01 837429.56

KEY ANALYTICAL RATIOS
As per the definitions given in the IRDA Circular No.IRDA/F&I/CIR/F&A/231/10/2012  dated October 5, 2012 and &

Corrigendum ref IRDA/F&A/CIR/FA/126/07/2013 dated July 3, 2013

EXTRACT OF THE AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED 31ST MARCH, 2022
[Regulation 52(8), read with Regulation 52(4), of the SEBI (LODR) Regulations, 2015]

Sl.
No.

Particulars For the Period ended
on 31.03.2022 (Audited)

For the Period ended
on 31.03.2021 (Audited)

1 Gross Direct Premium Growth Rate -7.82% -7.36%

2 Gross Direct Premium to Net Worth Ratio 4.75 24.71

3 Growth Rate of Net Worth 379.16% 126.21%

4 Net Retention Ratio 88.62% 87.06%

5 Net Commission Ratio 6.85% 7.65%

6 Expense of Management to Gross Direct Premium Ratio 28.70% 31.78%

7 Expenses of Management to Net written Premium Ratio 29.95% 35.66%

8 Net Incurred Claims to Net Earned Premium 104.21% 86.23%

9 Claims paid to claims provisions 0.00% 0.00%

10 Combined Ratio 134.16% 121.05%

11 Investment income ratio 8.40% 10.44%

12 Technical Reserves to net premium ratio 2.14 2.04

13 Underwriting balance ratio -0.34 -0.25

14 Operationg Profit Ratio -12.78% -1.16%

15 Liquid Assets to liabilities ratio 0.30 0.15

16 Net earning ratio -13.79% -4.44%

17 Return on net worth ratio -60.88% -97.86%

18 Available Solvency argin Ratio to Required Solvency Margin Ratio 0.63* 0.29**

19 NPA Ratio

Gross NPA Ratio 1.00% 1.13%

Net NPA Ratio -  0.00%

20 Debt Equity Ratio 0.33 1.56

21 Debt Service Coverage Ratio -21.41 -6.53

22 Interest Service Coverage Ratio -21.41 -6.53

23 Earnings per share -2.94 -1.44

24 Book value per share 2.93 1.01

Notes: - 1. Net worth definition to include Head office capital/Assigned Capital for Reinsurance branch
**With Forbearance, Solvency is 0.62 

Sl.
No.

Particulars Three months ended Year ended Year ended

March 31,

2022

December

31, 2021

March 31,

2021

March 31,

2022

March 31,

2021

Audited Reviewed Audited Audited Audited

1 Total Income from Operations -8,756,483 -887,448 -1,989,505 -16,204,458 1,616,937

2 Net Profit / (Loss) for the period (before Tax, Exceptional

and/or Extraordinary items) -9,956,801 -980,172 -7,024,823 -16,746,718 -5,629,966

3 Net Profit / (Loss) for the period before tax (after

Exceptional and/or Extraordinary items) -9,956,801 -980,172 -7,024,823 -16,746,718 -5,629,966

4 Net Profit / (Loss) for the period after tax (after Exceptional

and/or Extraordinary items) -9,956,801 -980,596 -7,013,473 -16,747,142 -5,618,573

5 Total Comprehensive Income for the period [Comprising

Profit /(Loss) for the period (after tax) and Other

Comprehensive Income (after tax)] -9,956,801 -980,596 -7,013,473 -16,747,142 -5,618,573

6 Paid up Equity Share Capital 93,750,000 56,750,000 56,750,000 93,750,000 56,750,000

7 Reserves (excluding Revaluation Reserve) 153,003 79,966 156,456 153,003 156,456

8 Securities Premium Account NIL NIL NIL NIL NIL

9 Net worth 27,510,144 91,900 5,741,337 27,510,144 5,741,337

10 Paid up Debt Capital / Outstanding Debt 8,950,000 8,950,000 8,950,000 8,950,000 8,950,000

11 Outstanding Redeemable Preference Shares NIL NIL NIL NIL NIL

12 Debt Equity Ratio 0.33 97.39 1.56 0.33 1.56

13 Earnings Per Share (of Rs. 10/- each) (for continuing and

discontinued operations) -

1. Basic       : -1.75 -0.17 -1.79 -2.94 -1.44

2. Diluted    : -1.75 -0.17 -1.79 -2.94 -1.44

14 Capital Redemption Reserve NIL NIL NIL NIL NIL

15 Debenture Redemption Reserve NIL NIL NIL NIL NIL

16 Debt Service Coverage Ratio -53.03 -4.20 -12.13 -21.41 -6.53

17 Interest Service Coverage Ratio -53.03 -4.20 -12.13 -21.41 -6.53

Note: 

a. The above is an extract of the detailed format of financial results filed with the stock exchange under Regulation 52 of SEBI (LODR) Regulations,

2015. The full format of the financial results are available on the website of the Company (https://nationalinsurance.nic.co.in) and on the website

of National Stock Exchange (www.nseindia.com) & Bombay Stock Exchange (www.bseindia.com)

b. For the other line items referred in Regulation 52(4) of SEBI (LODR) Regulations, 2015, pertinent disclosures have been made to the Stock

Exchange(s) and can be accessed on their websites.

c. The above audited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on

8th June, 2022.

For National Insurance Company Limited

Sd/-

Suchita Gupta

Place: Kolkata Chairman-cum-Managing Director

Dated: 8th June, 2022 DIN: 08697650

(Amount in Rs. Lakhs)

(Amount in Rs.Thousands)

PROFIT AND LOSS ACCOUNT

Particulars For the
period ended
on 31.03.2022

(Audited)

For the
Period ended
on 31.03.2021

(Audited)

OPERATING PROFIT / (LOSS)

(a) Fire Insurance -3996.21 7540.72

(b) Marine Insurance 227.18 2362.06

(c) Miscellaneous Insurance -158275.55 6266.59

INCOME FROM INVESTMENTS

(a) Interest, Dividend & Rent - Gross 4151.78 0

(b) Profit on sale of investments 1946.86 0

(c) (Loss on sale/ redemption of investments) 0 0

(d) Amortization of Premium/Discount on
Investments

-140.02 -0

OTHER INCOME (To be specified) 0 0

(a) Profit on Sale of other Asset 61.89 98.58

(b) Miscellaneous Income 2164.01 3378.58

(c) Exchange gain 89.06 0

(d) Others 0 0

TOTAL (A) -153771.00 19646.53

PROVISIONS (other than taxation)

(a) For diminution in the value of
investments 

-12.66 0

(b) For doubtful debts 4763.18 31991.69

(c) Others  (To be specified) 0 0

OTHER EXPENSES

(a) Expenses other than those related to
Insurance Business 

17.36 3.65

(b) Bad debts written off 0 0

(c) Interest on subordinated debt 7473.25 7473.25

(d) Expenses towards CSR activities 574.24 0

(e) Penalities 0 0

(f) Contribution to Policyholders' A/c 0 0

(i) Towards Excess Expenses of
Management

874.19 36053.59

(ii) Others (please specify) 0 0

(g) Others (Please specify) 0 0

(i) Assets written off 0.58 0

(ii) Loss on Sale on Asset    6.04 13.64

(iii) Debenture related expense 0 9.06

(iv) others misc 0 75.18

(v) exchange Loss 0 326.13

TOTAL (B) 13696.18 75946.19

Profit/Loss Before Tax -167467.18 -56299.66

Provision for Taxation 0 0

Adjustment of taxation for Earlier Years 4.24 -113.93

Profit/Loss After Tax -167471.42 -56185.73

APPROPRIATIONS

(a) Interim dividends paid during the year 0 0

(b) Final dividend paid 0 0

(c) Transfer to any Reserves or Other
Accounts (to be specified)

0 0

(d)  Transfer to Unclaimed Policyholders
Funds

616.69 663.90

Balance of profit/ loss brought forward from
last year

-462758.15 -405908.52

Balance carried forward to Balance Sheet -630846.24 -462758.15

(Amount in Rs. Lakhs)

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF 

MERUSHIKHAR REALTY LLP

RELEVANT PARTICULARS

1. Name of Corporate Debtor MERUSHIKHAR REALTY LLP
2. Date of incorporation of Corporate 

Debtor
22nd September 2014

3. Authority under which Corporate 
Debtor is incorporated / registered

Registrar of Companies, Bangalore

4. Corporate Identity No/ Limited Li-
ability Identification No. of Corpo-
rate Debtor

AAC-7415

5. Address of the Registered Office 
and principal office (if any) of Cor-
porate Debtor

2, SOLUS 11TH FLOOR, 1ST CROSS, 
J.C.ROAD, BANGALORE Karnataka 
560027

6. Insolvency commencement date in 
respect of Corporate Debtor

Date of the Order - 30th May 2022 
(Date of Receipt of the order - 6th June 2022)

7. Estimated date of closure of Insol-
vency Resolution Process

26th November 2022

8. Name and registration number of 
the Insolvency Professional acting 
as Interim Resolution Professional

Mr. Nataraja Nanjundaiah
IBBI/IPA-003/IP-N00304/2020-2021/13296

9. Address and e-mail of the Interim 
Resolution Professional, as regis-
tered with the Board

3108, First Cross, Mariyappana Palya, 
Bangalore – 560021, Karnataka
Email ID: nnataraja491@gmail.com

10. Address and e-mail to be used for 
correspondence with the Interim 
Resolution Professional 

3108, First Cross, Mariyappana Palya, 
Bangalore – 560021, Karnataka
Email ID: merushikharrealtycirp@gmail.com

11. Last date for submission of claims 23rd June 2022
12. Classes of creditors, if any, under 

clause (b) of sub-section (6A) of 
section 21, ascertained by the in-
terim resolution professional

Not Applicable (as per the information 
available with the Interim Resolution Pro-
fessional)

13. Names of Insolvency Professionals 
identified to act as Authorized Rep-
resentative of creditors in a class 
(Three names for each class)

Not Applicable

14. (a) Relevant Forms and
(b) Details of authorized represent-
atives are available at:

https://ibbi.gov.in/home/downloads
Not Applicable

Notice is hereby given that the National Company Law Tribunal, Bengaluru has 
ordered the commencement of a corporate insolvency resolution process of the 
Merushikhar Realty LLP on 30th May 2022 (Copy of the order received on 6th 
June 2022)
The creditors of Merushikhar Realty LLP are hereby called upon to submit their 
claims with proof on or before 23rd June 2022 to the Interim Resolution Profes-
sional at the address mentioned against entry No. 10. 
The financial creditors shall submit their claims with proof by electronic means 
only. All other creditors may submit the claims with proof in person, by post or by 
electronic means.  
A financial creditor belonging to a class, as listed against the entry No. 12, shall 
indicate its choice of authorized representative from among the three insolvency 
professionals listed against entry No.13 to act as authorized representative of the 
class [specify class] in Form CA – Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.

Date: 9th June 2022
Place: Bengaluru

Nataraja Nanjundaiah
Interim Resolution Professional

IBBI/IPA-003/IP-N00304/2020-2021/13296
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